
 nad  snaideg  नमन  amandenive ...  to.Notification No.  16/90-CE,

 (xxi)

 dated  she  20th  March,  1990.

 G.S.R.  11(E)  published inGa-
 Zette  of  india  dated  the  2nd
 January,  1992  together  with
 an  explanatory  memorandum

 "dated the  25th  July,  1991.

 (xxil)

 (xxiii)

 (xxiv)

 (xxv)

 (xxvi)

 G.S.R.  12  (E)  published  in
 Gazette of  India  dated  the  2nd
 January,  1992  together  with
 an  explanatory  memorandum
 making  certain  amendments
 to  Notification No.  103/90-CE,
 dated  the  16th  May,  1990.

 The  Project  imports  (Amend-
 ment)  Regulations, 1992  pub-
 lished  in  Notification  No.
 G.S.R.  33(E)  in  Gazette  of
 India  dated  the  7th  January,
 1992,  together  with  an  ex-
 planatory  memorandum.

 G.S.R.  44  (E)  published  in
 Gazette of  India  dated  the  16th
 January,  1992  together  with
 an  explanatory  memorandum
 making  certain  amendments
 to  Notification  No.  247/84-
 Cus.,  dated  the  27th  Septem-
 ber,  1984.

 G.S.R.  48  (E)  published  in
 Gazette  of  India  dated  the  16th
 January,  1992  together  with

 GS.R.  49  (E)  published  in
 Gazptte  of  India  dated  the  16th
 Janyary,  1992  together  with

 an@xplanatory  memorandum

 to  gertain  Notifications  men-

 “tioned  in  the  Notification.

 ;
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 Cus.,  dated  the  2ist  June,
 1990.

 GS.R.  83  (E)  published  in
 Gazette of  India  dated  the  28th

 indian  Currency or  vice  versa.

 GS.R.  86  (४)  published  in
 Gazette of  india  dated  the  5th

 Cus.,  dated the  21st  1990.

 (x)  G.S.R.  89  (४)  published  in
 Gazette of  india  dated  the  7th

 dated  the  1st  Marth,  1979.
 [Placed in  Library.  See  No.
 LT-  1447/92]

 and  Consolidated Report  on  the  Working
 of  Public  Sector  Banks  for  the  Year  End-
 Ing  31  March,  1991  and  Annual  Reports
 of  Chaitanya  Grameena  Bank,  Tenall  and
 Semastipur

 THE  MINISTER OF  STATE  IN  THE
 MINISTRY OF  FINANCE  (SHRI  DALBIA
 SINGH):  |  beg  to  lay  an  the  Table—

 (1)  Acopy  of  the  Amendments to  the



 (4)  of  section  58  of  the  Reseive
 Bank  of  india  Act,  1934.  [Placedin

 (Library.  See  No.  LT-  1448/92}

 (2)  @  -
 copy  of  the  Annual  Report

 (3)

 (4)

 and  English  versions)
 Suethebuctoee
 tion  of  India  for  the  year  1990-
 91  along  with  Audited  Ac-
 counts  undersection 29  of  the
 Life  insurance  Corporation
 Act;'4956.

 (i)  A  statement  (Hindi  and  En-

 the  working  of  the  Life  Insur-
 ance  Corporation  of  India.
 [Ptaced  in  Library.  See  No.
 LT-  1449/92]

 working  of  the  Public  Sector  Banks
 forthe  Year  ending  the  31st  March,
 1991.  [Placed  in  Library.  See  No.
 LT-  1450/92}

 A  copy  each  of  the  following  An-

 (है  Report  of  the  Chaitanya
 Grameena  Bank,  1812,  for
 the  year  1990-91  togetherwith
 the  Accounts  and  Auditor's

 Report  thereon. [Placed  in  Li-
 brary.  See  No.  LT-  1451/92]

 (i)  Report  of  the  Samastipur
 Kshetriya  Gramin  Bank,
 Samastipur for  the  year  1990-
 91  together with  the  Accounts
 and  Auditor's Report  thereon.
 [Placed  in  Library.  See

 No. LT-  1452/92]

 (iti)  Report  of  the  Farrukhabad
 Gramin  Bank,  Farrukhabad,

 (vil)

 (viii)

 a3)

 (x)

 forthe  year

 [Placed in  bbrary.  See  No.
 LT-

 Report of  the-
 Goanila Bank,  Nalbari  for  the
 year  1990-91  togetherwith the

 in  Li

 1990-91  together with  the  Ac-
 counts  and  Audior's  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-  1456/92}

 Report  of  the  Sagar  Gramin
 Bank,  Calcutta  for  the  year
 1990-91  together with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-1457/92}

 Report  of  the  KanpurKshetriya
 Gramin  Bank,  Kanpur,  for  the
 year  1990-91 together with  the
 Accounts  and  Auditor's  Re-
 port  thereon.  [Placed  in  Li-
 brary.  See  No.  1458/82]

 Report  of  the  Arunachal
 Pradesh Rural  Bank,  Pasighat,
 for  the  year  1990-91  together
 with  the  Accounts  and
 Auditor’s  Report  thereon.

 in  Library.  See  No.
 LT-1459/92]

 for  the  year  1990-91  together
 with  the  Accounts  and
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 (xi)

 (xil])

 (xiii)

 (xiv)

 (xv)

 (xvi)

 (xvii)

 Auditor’s  Report  thereon.
 [Placed  in  Library.  See  No.
 LT-1460/92]

 Report  of  the  Rushikulya
 Gramya  Bank,  Berhampur,  for
 the  year  1990-91  together  with
 the  Accounts  and  Auditor's
 Report  thereon.  [Placed in  LI-
 brary.  See  No.  LT-  1461/92]

 Report  of  the  Subansiri
 Gaonlia Bank,  Berhampur,  for
 the  year  1990-91  together  with
 the  Accounts  and  Auditor's
 Report  thereon.  [Placed  in  LI-
 brary.  See  No.  LT-  1462/92]

 Report  of  the  Balasore
 Gramya  Bank,  Balasore,  for
 the  year  1990-91  togetherwith
 the  Accounts and  Auditor's  Re-
 port  thereon.  [Placed  in  Li-
 brary.  See  No.  LT-1463/92]

 Report  of  the  Cuttack  Gramya
 Bank,  Cuttack  for  the  year
 1990-91  together  with  the  Ac-
 counts  and  Auditor’s  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-1464/92]

 Report  of  the  Bardhaman
 Gramin  Bank,  Burdwan,  for
 the  year  1990-91  together  with
 the  Accounts  and  Auditor's
 Report  thereon.  [Placed  in  Li-
 brary.  See  No.  LT-  1465/92]

 Report  of  the  Magadh  Gramin
 Bank,  Gaya,  forthe  year  1990-
 91  together  with  the  Accounts
 and  Auditor's  Report
 thereon  .[Placedin  Library.  See
 No.  LT-1466/92}

 Report  of  the  Jammu  Rural
 Bank,  Jamrnu,  for  the  year
 1990-91  together  with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-1467/92}
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 See  No.  LT-  1468/92]

 (xix)  Report  of  the  Kashi  Gramin
 Bank,  Varanasi,  for  the  year
 1990-91  together with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-  1469/92]

 (xx)  Report  of  the  Kamraz  Rural
 Bank,  Sopore,  for  the  year
 1990-91  together with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  no.  LT-  1470/92]

 Review  on  the  Working  of  and  Annual
 Report  of  Singaren!  Colllerles  Company
 Ltd.,  Kothaguder  and  Coal  india  Lid;
 Caicutta  for  1990-91  Statements  for  De-

 lay  In  Laying  these  Papers

 THE  DEPUTY  MINISTER  IN  THE  MIN-
 ISTRY  OF  COAL  (SHRI  S.B.
 NYAMAGOUDA):  Ibeg to  lay  ०  the  Table—

 (1)  A  copy  of  the  following  papers
 (Hindi  arid  English  versions)  under
 sub-section  (1)  of  section  619A  of
 the  Companies  Act,  1956:-

 (a)  (i}  Review  by  the  Government
 onthe  working  of  the  Singareni
 Collieries  Company  Limited.
 Kothagudam,  for  the  year
 1990-91.

 (ii)  AnnualReport ofthe  Singareni
 Collierias  Company  Limited,
 Kothagudam,  for  the  year
 1990-91  along  with  Audited
 Accounts  and  comments  of
 the  Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library.  SeeNo.  LT-  1471/92]

 (b)  (i)  Review  by  the  Government
 o>


